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*719. SHR.I SATYAGOPAL MISRA: 

Will the PRIME MINISTER be pleased 
to state! 

(a> wbetb~r it is a rict tbat Government 
have dropped. tbe. idea of· setting. up an 
Atomie Eaerl)' Ceutre. a.t Midnapore: Dis
trlct, . W cst B.enp.l; and 

(b) jf so, tbe reasons tberefor 7 

mE MtNlSTBR OF STATE IN 
·THE MINISTRY OF SCIENCB AND 
TECHNOLOGY AND IN THE DEPAR
TMENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SH.I SHIVRAJ V. 
PATIL): (8) A decision OD the report of 
tlte Site' Selection Committee for selection 
or sites for setting up of future atDmie 
power stations pertaining to the Eastern 
Elecfritit)'1 Repon of wmc·b West Bengal 
torml' a 1 constitueat part, is yet to be 
tate •• 

(b) l Does, not arise. 

.aolM of' for,.! d,tlree ·certUI cat. hr' 
Deihl 

6143. SHRT MAHEN'DRA SINGH: 
WIU,tbe Minister of HOME AFPAIR'S 
be f'Jeaeed to ·state : 

<a), wbetber it is a fact that a fcrged 
University degree and certificate racket 
was uaeartlled ill' West Delhi tOW8rd~ the 
end of! J aouary 1986t 

(b) if so, the details of:the racket 
and itl' modus operandi; and 

(d) the particulars of persons appre-
hended in connection therewith 1 .~ 

THE MINISTE.R OF STATE IN THB 
MINISTRY OF COMMtJNICATIONS" 
MINISTER OF STATE IN THE MINI. 
STRY OF HOME AFFAIRS (SHAl RAM 
NIWAS MIR.DBA): (a) Yos. 

(b) On the basis of a tip off, Delhi 
Police conducted a raid and reGGv'" 
t6racd certificates and 8eals of AIr. 
University from one OlUqji COIf;Aia. 

Contre. Chand Nallr, Delhi. Tbe i.; r.'J"'r 
stamp seals were those of the "De
puty Rea'strar etammatlell', A"al Univer· 
sity. Alra". A' me' folder was seized con
tainlo& some blank .. fo.r.ma ,,&Dci· certifiatol 
with .the seal of Deputy R.caistrar. Exam!· 
nation, Agra UDiversity. 

(c) A case u/s 473/474 IPC was regis
tered aDd two persons viz., Shiv Char&» 
and his son Rakesh K.umar have b~p 
arrested. 

MilutilisatioD of fuads by CMERI 

6744. SHRIMATI BIBHA GHOSH 
GOSWAMI: 

SHRI HANNAN MOLLAH. : 

Will the PRIME MINISTER be pJeas
ed to state: 

(a) whether the funds raised by spon
sorship for All India· Machine Tool De. 
sign Seminar held at Central Mechanical 
Engineering Researcb: Institute. Durgapur 
in 1983 and the Silver JubiJee Celebration 
in 1984, were spent for the purposes fer 
which the funds were raised; 

(b) whether the same funds were 
spent arer the seminar on tours, advertise
ments and parties; 

(c) whether proper auditing for all 
those was made; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN. THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMBN~~ 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PAT!L): Yes~ Sir. An India Maohine 
Tool Design and· R.esearch Conference, a· 
soparate body, through its elected Organi. 
sins G:ommittee, organised' a Seminar in 
1983 in CMERI Premises. They ra'ised 
their funds through sponsorship. CMERI 
or_niled its Silver Jubilee Celebrations in 
1984 ior which tbe entire expenditure was 
met by CSIR. 

(b) The Organisin, Committee of 
of Conference utilised some of their bala. 
uce fbods after- the' eo~rence... OD tours, 



Mlvemsements ~aud meetil1g e~8, I1Id 
transferred the remaining ':amount ,(8& •• ed 
lDOa:ey~ to ,h., "D,xt era_Bi.iD'IOommittte. 

~(c) Yos, 'Sir. 

(:tt) ,The a~QOuDts of AIMT9R, .... e 
clulYJ8udited add tlle auditors ,report to. 
gether with the statement approved lby the 
Oraani sin g Committee were forwarded to 
tbe' O'B8tlising Committee of the Inekr Con
foteoce. As retards:Silver Jubilee c.,lo
brad~n ,of·eMIRI ll984). the o~plrlditule 
... s duly reflected in the OMBRI 
accounts. 

:SCtps. to curb ,ollutioD tau.~d ,by ,ower 
geaeratioD ,Iantl 

,6745. SHRI HANNAN MOLLAH: 
Will the P,RIME MINISTER be pleased 
to state: 

(a) whether companies under MRTP 
are causing air and water pollution; 

(b) jf so, the steps taken of propos
ed to be taken ttl stop pollution caused 
by these cOOlpan.ies; and 

(c) the measures being taken to curb 
air and water polJution caused by power 
generating plants 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
According to a survey conducted by the 
Central & State Pollution,Controi,Boards, 
there are 4054 polluting industrial units 
(large" and medium) in the country which 
include some of the MRTP companies. 

(b) The steps taken include the foHo
wing: 

-industries are persuaded to adopt 
pollution control measures; 

--tcgal aQtion is taken asaiast the 
defaultina units; 

--.a,aancia} incentives are proviad for 
jOltanation and saNsfactorY'l',erfor. 
mance or pollution control equip. 
,r_nts; 

,I 

"4 

-inswUMion of common :eI1Ueftt t, .. t. 
·mlnt' 'pJanes is encout'a,ed partieu
Jatlyvfot ·,m,n .c.fe Je .... U'iu. 

(0) The: measures; "inl taIMu iracluOo 
the followina : 

-instaUation of hiSb efficiency o]oc£-
, (Ott_ic precipitators . to r,pJact 
t_e ,UQits·,wbiob ';.,O:l1ot ... fac
rtorHy .(upOSioniag; 

-installation of latest dcsian or_· 
trostatic precipitators in serics with 
thei.lUstil, units to imprCi)\"e the, ash 
coUection sy.em; 

-improvement in coal handlin, and 
ash disposal: facilities; aDd 

-treatment of tbe effluents as per, the 
, Itaadards. 

Atrocities 01) SCI 1ST. 

6146. ,SYBD ,SHAHABUDDIN 

Will tbe'-Minister of·WELFAIlE be pleased 
to state: 

(a) the number ,of cases of atrocities 
against members of Scheduled Castes and 

'. Scbeduled'Tribes during 1985; 

(b) the break-up of the ~urc$ by 
the States; 

(c) the number of lives lost and of 
women raped in tbese atroc~ties; 

(d) the number of houses burnt and 
the estimated value of property destroyed 
during tbese atrocities; 

(e) the compensation provided by 
the States to the sufferers; 

(f) the number of cues tiJO.d luspeot. 
cd and charge sheeted; 

(I) the number of cuJprits .enton.:ed 
for th_ atrocities; and 

(b) the number of cases perrdinl.1 
on 31 JaQuaty. 1986? 

THB DEPUTY MINISTER IN'THB 
·MINISTAY OF WELFAaE'(SHiU'GIRI .. 
DRAB. GO MANGO) : (a) (b) "(c) Two 




